Name of the Corporate Debtor: Bee K Bee Prints Private Limited; Date of Commencement of CIRP: 16-04-2024; List of Creditors as on: 19-07-2024; Name of IP: Akhil Ahuja; Process Number: 1; Last 5 digitof
registration number: 13213

(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of Summary of Claims Received Summary of Claims Admitted Amount of Amount of Claim Amount of Claims  Details in Annexure

Creditor . . . Contingent Claims Not Admitted under Verification (Only PDF)
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

1 Secured financial 2 82913728 2 82605595.09 19.28 Annexure 1
creditors belonging
to any class of
creditors

2 Unsecured financial 0.00 NA
creditors belonging
to any class of
creditors

3 Secured financial 0.00 NA
creditors (other than
financial creditors
belonging to any
class of creditors)

4 Unsecured financial 0.00 NA
creditors (other than
financial creditors
belonging to any
class of creditors)

5 Operational creditors 23 3225223 0.00 3225223 Annexure 5
(Workmen)

6 Operational creditors 0.00 NA
(Employees)

7 Operational creditors 0.00 NA

(Government Dues)

8 Operational creditors 52 455990257 52 345934334 80.72 110055983 Annexure 8

(other than

Workmen and
Employees and
Government Dues)

9 Other creditors, if 0.00 NA
any, (other than
financial creditors
and operational
creditors)

542129208 428539929.09000 100.00 113281206

003



https://ibbi.gov.in//en/claims/claims-list/21711
https://ibbi.gov.in/uploads/claims/2024-07-19 17:16:30-4bd2afe6b882794fcb46a0e52179670c.pdf
https://ibbi.gov.in/uploads/claims/2024-07-20 12:28:43-23741ff1111a1d094e7b7b9c07b2065c.pdf
https://ibbi.gov.in//uploads/claims/2024-07-20 12:30:07-753fdf85d0427cf52549cbb98273c690.pdf
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